Annexure 1

Name of the corporate debtor: Eco Auto Components Limited
Date of commencement of liquidation: 01-02-2024
[However, Resolution Professional has intimated regarding NCLT Order vide email dated 8th F. ebruary, 2024]

List of stakeholders as on: 08-04-2024

List of operational creditors (Government Dues)
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1. Central 08/03/2 18,83,510 18,83,510 { Operatio | N.A No 7.50 NIL NIL N.A. N.A.
Income Tax Government 024 nal
Department,
Faridabad




2. Excise and Haryana 09/03/2 | 2,32,24,954 | 2,32,24,954 | Operatio | N.A No 92.50 NIL NIL N.A. | NA.
Taxation 024 nal
Department, Government
Faridabad
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